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H. 1404] ¢ Reetl, Rt , AT 20, 2026/HTR 29, 1947
No. 1404] NEW DELHI, FRIDAY, MARCH 20, 2026/PHALGUNA 29, 1947
s TREET 3K TSHR JATT

7% feeett, 19 /T4, 2026

T, 1469(3H).— FralT ALHIL, WL TSHAN AT =aH7 1956 (1956 =1 48) (Forer = =&+
THET Sh ATATAAH Fgl TAT &) il 1T 3F T IT-8TT (1) BT T&T ATHRAT T TINT Fd g, Tg THTETH
E1 ST o T [ Hed T29T U7  FTae foret # Ring Road # .71, 98.950  f=.#1. 113.925 U4 .41
00.000 # f.#1. 02.900 (T ATHT TTAYR) TF F q-GUL & FHIT (ATSTH0/T=E oMles? qiga 2-
/A~ T FATAT SAME), ALEA, T AT TATAT o AT TATST o [0 ag A Auterd g oraawr dferm
U+ AT § 23T 3T 8, UHT I FT AT FEA A0 AT AT AT FAT g

Fre AT =t ST 3<% G ° Baeas g, S Afafaw &t amr 37 6t IT-am7 (1) F eI qarh
TSI o oI UHT IH o ITANT 92 TSI | TH ATSEEAT & TR f A 8 ShHE & & Fia< v
AT e T T |

T ST SATTIT FeH ATTAFHTL, AT FIAT-STAAT I (T ead & H TEG 6l ST AT ITH 36
e ARt foRT STua s e arfesry, sraferat 1 srtera =7 7 =7 Bt ffaes ToEe grr e
ST T AT <9 3 UHT Arqdi il gaTs & TETq a47 UHT Sl ST F & TA7q, Te Fls af, o
TqETH TTTHTLT AT qHHA, AT G AT AT SAAIAT T SATHATT T AT IT SATATT HL T |

IF At & &y 39 A IT-LTT (2) F T Teqw wriesRTay g o war s ot saer sifaw

g |

2043 GI/2026 (1)
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TH ATAAT o AT ST ATAT I F TG AT A AL T TR & I FATAT | ITAH
8 3T IAHT Raeg SAThAT gIT Mo 6T ST a&hat @ |
GESSL
e Y29 ST & Jaa 2 5 # Ring Road & f.#1. 98.950 & f.#T. 113.925 w4 f&.#1. 00.000 &
.41, 02.900 (Tt AThe SEerqY) & o7 (ST &t ST JTelt H3=aT gd SIAaT JeaT digd G Fi7
wfera faaor

ST FT AT AT TST IECEAEIGHSCE L Y

EQEE] AU EET || g A TER || R AT IR | G T e IR ERT

Hear (RIEIRESIE) (FFTT)

1 2 3 4 5 6

ATAH HT ATH: FTEIAL
UEEIGIERERITO)
1 10/1 BEil i 0.018 (FFa7) 0.018
2 10/2 BEil i 0.089 (FF47 ) 0.089
3 12 EEL fita 0.015 (Z%%) 0.015
4 162 EEL fita 0.016 (%7 0.016
5 33 BEil i 0.018 (FFa7) 0.018
6 34 IGEl IGIEE] 0.021 (F%7) 0.021
7 35 EL it 0.021 (Z%7) 0.021
8 36 REL EIEE] 0.044 (Z%a7) 0.044
9 44 BEil i 0.015 (ZFa7) 0.015
10 46 BEil it 0.08 (FFA¥ ) 0.08
e T AT FATIST
11 1 T EIEE] 0.0492 (FF7T) 0.0492
12 142 BEL ot 0.0178 (F%4%) 0.0178
13 5 GECARA} ot 0.0445 (Z#7 ) 0.0445
14 711 [GEll IGIE] 0.0281 (3%a7) 0.0281
WUEEIKIGAEGEI
15 1211 BEL ot 0.027 (F%4%) 0.027
16 122 BEL ot 0.057 (3%4%) 0.057
17 123/1 BREL it 0.129 (FF=a7) 0.129
18 124 [GEll IBIE] 0.067 (37 ) 0.067
19 126 EEL EIEE] 0.023 (3%a7) 0.023
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20 211 [GELl IBIE] 0.032 (F%a7 ) 0.032
21 214 [GELl IBIE] 0.028 (F%aT ) 0.028
22 216 BEil i 0.028 (FF47) 0.028
23 217 BEil i 0.012 (F47) 0.012
24 222 GECAR} IBIE] 0.013 (F%aT) 0.013
25 226 BEil T 0.016 (F47) 0.016
26 227 BEil i 0.01 (FFaT) 0.01
27 247/2 IGEil IElEE] 0.065 (gFaT) 0.065
28 252 BEil [RIENEIEIEIRS 0.061 (F47) 0.061
29 253 BEil i 0.01 (FFaT) 0.01
30 255 EEL GIEE] 0.012 (77T 0.012
31 260/1 EEL GIEE] 0.012 (77T 0.012
32 260/1/1 BEil i 0.009 (FF7) 0.009
33 260/2 BEil i 0.035 (FF47) 0.035
34 260/3/1 EEL GIEE] 0.16 (%47 0.16
35 260/3/2 EL it 0.074 (2%a7) 0.074
36 261 BEil it 0.016 (F7) 0.016
37 263 IGEl IGIEE] 0.012 (F%aT) 0.012
38 288 EL it 0.027 (z%7) 0.027
39 289 EL it 0.077 (3%4%) 0.077
40 291 BEL it 0.011 (FF7T) 0.011
41 292 GECARA} it 0.015 (F%aT ) 0.015
42 293 [GEl AraTE T 0.152 (F#a7) 0.152
43 294 BEil i 0.01 (FFa¥) 0.01
44 296 BEL JATE 0.113 (FFAT) 0.113
45 314 BEil it 0.01 (FFaT) 0.01
46 426 BEil i 0.034 (ZF=47) 0.034
47 435/1 BEil i 0.015 (F=a7) 0.015
48 445 BEil it 0.026 (FF47) 0.026
49 62 BEL ot 0.041 (F%aT) 0.041
50 63 BEil i 0.034 (ZF47) 0.034
51 64 IGEl G} 0.014 (F%7) 0.014
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52 71 IGEl IGLEE] 0.027 (3%47) 0.027
53 76 BEL ot 0.017 (FFaT) 0.017
54 77 BEL ot 0.043 (FFa7) 0.043
55 78 BEil it 0.09 (FFA¥ ) 0.09
56 97/1 IGEl IGLEE] 0.02 (g%aT) 0.02
57 97/2 EEL it 0.023 (777 0.023
58 97/3 EEL it 0.012 (777 0.012
e 7 A Rarg

59 235 IGEl IEIEGIEIEIGIE 0.407 (3937 ) 0.407
60 236 EEL GIEE] 0.06 (%47 0.06
61 248 EL GIEE] 0.0333 (FFaX) 0.0333
62 249 BEil i 0.0235 (ZF7¥ ) 0.0235
63 250 BEil i 0.0032 (z%7¥ ) 0.0032
64 252 EEL fita 0.013 (B%7) 0.013
65 253 EEL fita 0.0129 (FFaT) 0.0129
66 327 GECARA} IR 0.0595 (a7 ) 0.0595
67 328 BEil i 0.085 (FF47) 0.085
68 329 EL it 0.1355 (FFaT) 0.1355
69 344 T s 0.1043 (FFaX) 0.1043
70 348/1 BEil i 0.0901 (FF7¥ ) 0.0901
71 366 BEil it 0.186 (F47) 0.186
72 372 REL EIEE] 0.23 (3%47) 0.23
73 373/2 BEil i 3 (FFAT) 0.3
74 46 BEL ot 0.2915 (a7 ) 0.2915
75 47 BEil it 0.09 (FFaT) 0.09
76 5 BEil i 0.02 (FFaT ) 0.02
T T ATH: AT

77 110 BEL ot 0.045 (F%aT ) 0.045
78 190 BEil it 0.315 (F47) 0.315
79 195 BEil i 0.456 (ZFa7) 0.456

T T ATH: ST
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80 741/3/1 BEil it 0.29 (FFAT) 0.29

ATTer T ATH: Haar

81 130 EEL it 0.051 (377 0.051

82 141 EEL it 0.113 (F%77) 0.113

83 142 BEil it 0.01 (FFaT) 0.01

84 16 IGEl IGLEE] 0.011 (3% 0.011
Total 5.6314

[PT. Y. CE-RO BPL/30010/48/2018-19/3A ]
g e, Ao

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 19th March, 2026

S.0. 1469(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act,1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Ring Road in
the stretch of land from Km. 98.950 to Km. 113.925 and Km. 00.000 to Km. 02.900 (TEHSIL OFFICE JABALPUR)
in the district of JABALPUR in the state of MADHYA PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, CALA-JABALPUR in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling Ring Road in the stretch of land from
Km. 98.950 to Km. 113.925 and Km. 00.000 to Km. 02.900 (TEHSIL OFFICE JABALPUR) in the district of
JABALPUR in the state of MADHYA PRADESH

State: MADHYA PRADESH District: JABALPUR
SI. No. Survey/Plot Type of Land Nature of Land Area Area
Number (in Local Unit) (in Hectares)
1 2 3 4 5 6

Taluk: Jabalpur

Village: Pipariya

1 10/1 Private Irrigated 0.018 (Hectare ) 0.018

2 10/2 Private Irrigated 0.089 (Hectare ) 0.089
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3 12 Private Irrigated 0.015 (Hectare ) 0.015
4 162 Private Irrigated 0.016 (Hectare ) 0.016
5 33 Private Irrigated 0.018 (Hectare ) 0.018
6 34 Private Irrigated 0.021 (Hectare ) 0.021
7 35 Private Irrigated 0.021 (Hectare ) 0.021
8 36 Private Irrigated 0.044 (Hectare ) 0.044
9 44 Private Irrigated 0.015 (Hectare ) 0.015
10 46 Private Irrigated 0.08 (Hectare ) 0.08
Village: Kalgodi

11 1 Government  ||Irrigated 0.0492 (Hectare ) 0.0492
12 142 Private Irrigated 0.0178 (Hectare ) 0.0178
13 5 Government  ||Irrigated 0.0445 (Hectare ) 0.0445
14 7/1 Private Irrigated 0.0281 (Hectare ) 0.0281
Village: Partala

15 121/1 Private Irrigated 0.027 (Hectare ) 0.027
16 122 Private Irrigated 0.057 (Hectare ) 0.057
17 123/1 Private Irrigated 0.129 (Hectare ) 0.129
18 124 Private Irrigated 0.067 (Hectare ) 0.067
19 126 Private Irrigated 0.023 (Hectare ) 0.023
20 211 Private Irrigated 0.032 (Hectare ) 0.032
21 214 Private Irrigated 0.028 (Hectare ) 0.028
22 216 Private Irrigated 0.028 (Hectare ) 0.028
23 217 Private Irrigated 0.012 (Hectare ) 0.012
24 222 Government  ||Irrigated 0.013 (Hectare ) 0.013
25 226 Private Residential 0.016 (Hectare ) 0.016
26 227 Private Irrigated 0.01 (Hectare ) 0.01
27 24772 Private Irrigated 0.065 (Hectare ) 0.065
28 252 Private Irrigated/Residential 0.061 (Hectare ) 0.061
29 253 Private Irrigated 0.01 (Hectare ) 0.01
30 255 Private Irrigated 0.012 (Hectare ) 0.012
31 260/1 Private Irrigated 0.012 (Hectare ) 0.012
32 260/1/1 Private Irrigated 0.009 (Hectare ) 0.009
33 260/2 Private Irrigated 0.035 (Hectare ) 0.035
34 260/3/1 Private Irrigated 0.16 (Hectare ) 0.16
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35 260/3/2 Private Irrigated 0.074 (Hectare ) 0.074
36 261 Private Irrigated 0.016 (Hectare ) 0.016
37 263 Private Irrigated 0.012 (Hectare ) 0.012
38 288 Private Irrigated 0.027 (Hectare ) 0.027
39 289 Private Irrigated 0.077 (Hectare ) 0.077
40 291 Private Irrigated 0.011 (Hectare ) 0.011
41 292 Government  ||Irrigated 0.015 (Hectare ) 0.015
42 293 Private Residential 0.152 (Hectare ) 0.152
43 294 Private Irrigated 0.01 (Hectare ) 0.01
44 296 Private Residential 0.113 (Hectare ) 0.113
45 314 Private Irrigated 0.01 (Hectare ) 0.01
46 426 Private Irrigated 0.034 (Hectare ) 0.034
47 435/1 Private Irrigated 0.015 (Hectare ) 0.015
48 445 Private Irrigated 0.026 (Hectare ) 0.026
49 62 Private Irrigated 0.041 (Hectare ) 0.041
50 63 Private Irrigated 0.034 (Hectare ) 0.034
51 64 Private Irrigated 0.014 (Hectare ) 0.014
52 71 Private Irrigated 0.027 (Hectare ) 0.027
53 76 Private Irrigated 0.017 (Hectare ) 0.017
54 77 Private Irrigated 0.043 (Hectare ) 0.043
55 78 Private Irrigated 0.09 (Hectare ) 0.09
56 97/1 Private Irrigated 0.02 (Hectare ) 0.02
57 97/2 Private Irrigated 0.023 (Hectare ) 0.023
58 97/3 Private Irrigated 0.012 (Hectare ) 0.012
Village: Richhai

59 235 Private Irrigated/Residential 0.407 (Hectare ) 0.407
60 236 Private Irrigated 0.06 (Hectare ) 0.06
61 248 Private Irrigated 0.0333 (Hectare ) 0.0333
62 249 Private Irrigated 0.0235 (Hectare ) 0.0235
63 250 Private Irrigated 0.0032 (Hectare ) 0.0032
64 252 Private Irrigated 0.013 (Hectare ) 0.013
65 253 Private Irrigated 0.0129 (Hectare ) 0.0129
66 327 Government  ||Unirrigated 0.0595 (Hectare ) 0.0595
67 328 Private Irrigated 0.085 (Hectare ) 0.085
68 329 Private Irrigated 0.1355 (Hectare ) 0.1355
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69 344 Government  ||Unirrigated 0.1043 (Hectare ) 0.1043
70 348/1 Private Irrigated 0.0901 (Hectare ) 0.0901
71 366 Private Irrigated 0.186 (Hectare ) 0.186
72 372 Private Irrigated 0.23 (Hectare ) 0.23
73 373/2 Private Irrigated 0.3 (Hectare ) 0.3
74 46 Private Irrigated 0.2915 (Hectare ) 0.2915
75 47 Private Irrigated 0.09 (Hectare ) 0.09
76 5 Private Irrigated 0.02 (Hectare ) 0.02

Village: Junwani

77 110 Private Irrigated 0.045 (Hectare ) 0.045
78 190 Private Irrigated 0.315 (Hectare ) 0.315
79 195 Private Irrigated 0.456 (Hectare ) 0.456

Village: Barela

80 741/3/1 Private Irrigated 0.29 (Hectare ) 0.29

Village: Mahganwa

81 130 Private Irrigated 0.051 (Hectare ) 0.051
82 141 Private Irrigated 0.113 (Hectare ) 0.113
83 142 Private Irrigated 0.01 (Hectare ) 0.01
84 16 Private Irrigated 0.011 (Hectare ) 0.011

Total 5.6314

[F. No. CE-RO BPL/30010/48/2018-19/3A]
SHAIKH AMINKHAN, Director
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